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Supply of Power by Sugar Factories

*458. SHRI NAWAL KJSHORE 
SINHA: Will the Minis*ter of IRRIGA-
TION AND POWER b« pleased to state:

(a) whether Government are aware 
that sugar factories in the country can 
supply 1600 million KWH of electricity 
to the public; and

(b) if so, the reaction of Government 
thereto and steps taken to use this 
power?

THE DFPUTY MINISUR IN T1JE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) and (b). The Govern-
ment have examined the suggestion made 
from time to time for utilisation of power 
plants in sugar factones for electricity 
supply to the public utility system grid 
Even if it were possible to arrange to 
Utilise the entire installed genc-nting 
capacity (of tbe order of 200 MW) at 
tbe plants in sugar factories when the 
plants may be available in the non-crush* 
ing season, the energy contribution could 
be only a fraction of one per cent of the 
country's requirement1; Further, even 
generation of energy of this order will 
not be feasible without the conversion of 
boilers to use coal in addition to bagasse 
as fuel and addition of balancing equip-
ment and facilities to the existing instal-
lations in tbe sugar factories at consider-
able capital cost The power plants in 
the sugar factories are relatively small 
with capacities ranging from 0.5 to 5 MW 
and their locations are distributed over a 
large area. The cost of conversion of the

boilers to use coal as an additional fuel, 
addition of balancing equipment and fac- 
lities and necessary strengthening of tbe 
transmission and distribution system to 
utilise the power generated by these iso-
lated small power stations will be dispro-
portionate to the benets to be derived. 
The proposition, apart from being not 
economical, will not help m relieving the 
existing power shot (age immediately or 
to any significant extent.

Locomen strike for implementing 11* 
hours duty on Northeast Frontier Railway

*460. DR RANEN SEN 
SHRI P M MEHTA

Will the Minister of RAILWAYS be 
pleased to state

(a) whether recently in the Northeast 
Fronier Railway there was a strike by 
locomen on the demand for implemcnta 
tion of the 10-hours schedule which was 
agreed upon by Government,

(b) whether Government took de-
terrent action against the worker., who 
had joined the strike,

(c) if so, reasons therefor, and

(d) what were tbe reasons for the 
delay m implementing the agreement?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI) (a) to
(d). Some Loco Running Staff on North-
east Frontier Railway on their own 
started claiming rest on completion of
10 hours duty from the time they signed 
on at the starting station loco shed since 
16th February 1974 Disciplinary action 
has been initiated against defaulting staff 
for participation in the agitation aad 
wilful disobedience of extant orders, in 
addition to the action taken under section 
100-A of Indian Railway Act.

There was no provision in the original 
statement of 13th August, 1973 that the
10 boors duty will be introduced within a 
specified limit; rather it was stated that 
tbe mode and manner of implementation 
would be worked out




